1.

CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

CP(C) No.180/00098/2018
in
Original Application Nos.180/00506/2018

Tuesday, this the 19th day of February, 2019

Hon'ble Mr. E.K. Bharat Bhushan, Administrative Member
Hon'ble Mr.Ashish Kalia, Judicial Member

Latha Prasad, aged 67 years

W/o Late V.K.Ratna Prasad

Pratheeksha, Tagore Garden

Desom Road, Aluva

Ernakulbn Petitioner

(By Advocate — Mr.C.S.G Nair)

Versus

1. K.Sivan (Age and Father's name not known to the
petitioner) Chairman, Indian Space Research Organisation
Antariksh Bhavan, New BEL Road
Bangalore

2. S.Somanath (Age and Father's name not known to the petitioner)
Director, Vikram Sarabai Space Centre
Thumba, Thiruvananthapuram-695 042

3. Geetha S.Nair (Age and Father's name not known to the petitioner)
Administrative Officer
Vikram Sarabai Space Centre, Thumba
Thiruvananthapuram -695092 ... Respondents

(By Advocate — Mr.N.Anilkumar,SCGSC)

This Application having been heard on 19.2.2019, the Tribunal on the
same day delivered the following:



2.

ORDER(ORAL)

Per: Mr.E.K.Bharat Bhushan, Administrative Member

When the matter came up for consideration today, learned counsel for
the respondents submitted that an affidavit has been filed wherein it is stated
that the order of this Tribunal dated 12.4.2018 has been fully complied

with.

2. We see that there has been substantial compliance of the order of this

Tribunal. Hence, the Contempt Petition is closed and notice discharged.

3. In view of the above order, M.A180/00197/2019 is also closed.

(ASHISH KALIA) (E.K.BHARAT BHUSHAN)
JUDICIAL MEMBER ADMINISTRATIVE MEMBER

SV



List of Annexures

Annexure P1 - True copy of the oder in O.A 506/2017
dt.12.4.2018 of the Hon'ble CAT, Ernakulam

Annexure P2 - True copy of the Legal Notice dated 24.9.2018
issued to the 2™ respondent.

Annexure R1(a) - True copy of the letter dated 29.10.2018 sent to the
Petitioner's counsel

Annexue P3 - True copy of the letter dated 11.2.2019 issued by
Rajagiri Hospital, Chunangamvely, Aluva



